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13.04 hrs.
PAPERS LAIDONTHETABLE

Airindia Employees Service(Amendment)
regulations 1992 and statementfordelay
inlayingthese papersetc.

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESQURCE
DEVELOPMENT (DEPARTMENT CFYOUTH
AFFAIRS AND SPORTS) ANDMINISTEROF
STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRIMUKUL
WASNIK): Ibegtolayonthe Table-

(1) Acopy ofthe AirIndia Employees Service
(Amendment) Regulations, 1992 (Hindi and
English versions) published in Notification
No.HO/3-12in Gazette of India datedthe 25th
July, 1992, under sub-section (4) of section 45
ofthe Air Corporations Act, 1953, together with
an Explanatory Note.

(2) Statement (Hindi and English versions)
showing reasons tor delay in laying the paper
mantionedat (1) abova.

[PiaceinLibrary SeeNo.LT 4087/95]

13) (ivAcopy ufthe Annua! Report(Hindiand
Engishversiors; ofthe Indira Gandhi
Rashiriya Uran Akadermiforthe year
1982-90, alongwith Audited
Accounts.

i) Statement {Hindi and English
verzionsiregarding Review by the
Geyernmentonthe working ofthe
ndira Gandhi Rashtriiya Uran
Lrademiforiheyear 1969-90.

14) Statemeit (Hindi and English versions)
showing reascns fordealy iniayingthe papers
mentoned at(3: above
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- [PlacedinLibrary SeeNo.LT 4088/93]

Review on theaskingof and Annual
Report of Nationa building construction
corporation Ltd. New Delhi 1991-92

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF YOUTH
AFFARIS AND SPORTS)ANDMINISTEROF
STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRIMUKUL
WASNIK): Ibegtolayonthe Table acopy each
of the following papers (Hindi and English
versions) under sub-section (1) of section619A
of the Companies Act, 1956:-

(1) Review bythe Govemment onthe working
of the National Buildings Construction
Corporation Limited, New Delhi, for the year
1991-92.

(2) Annual Report of the National Buildings
Construction Corporation Limitad, New Delhi,
fortheyear 1991-92, alongwith Audited Accounts
and comments of the Comptro.ler and Auditor
Generalthereon.

[Placed inLibrary SeeNo.LT 4089/93]

Annual Reportand Reviewonthe
working ofthe Board, Culcuttafor 1991-92
and statementforinlayingthese papers.

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION AND
MINISTEROF STATEINTHE MINISTRY OF
COMMERCE {SHRIKAMALUDOCIN AHMED):
Ibegtolayonthe Table-

{1) (1)Acopyofthz Annual Report (Hindi
and Englishversions) of the Tea
Beard. Calcuita, tortha year1991-
92.

(i) A copy ot the Annual Heport (Hindi
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and English verssons) of the Tea
Board, Caicufta. forthe year 1331-
92, togethes with Audit Report
thereon.

() A copy of the Review (Handt anrd
English versions) by :he
Govemnment on the wodang of the
Tea Board, Cacuita, for the year
199192

(2) statement (Hindk and English versions)
showing reasons for detary in laying the papers
mentionedat (1) above.

[Placen Library, SeeNo L T. 4090rS 3

Uttas Pradesh lifotor Yehicles (second
supptimentary} Amendment Rules 1050
and Statemnent ior delay inlaying these

papersetc.

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAR RESOURCE
DEVELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORT S} AND MINIS T EFR OF
STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHAIMUILE.
WASNIK). Ibegiotayonthe Table-

(1) Acopy ot the Usar Pradeshidiolor Yehioes
{second Supplmentary; (Amendment} Huses,
1992 (Hindtand Englsh versions) published s
Notification No.900-T/XXX-4-6-9C¢ m Utar
Pradesh Garetie datedthe 29hFebnsry 1952
under sub-seckon (3) of seciion2 12 ol hebolor
Vehicle Act, 1988 readwithciause (c) (v ol he:
prociamation m redation o the Stake of Utax
Pradesh.

(2) Statement (Hindi and English versaones?
showing reasons foi delay niayngthe pagpers
mentioned at (1) above.

[PlacedinlLibrary, See No L T 4091/934

(3) A copy of the Meschan! shppeng
(Continuous Dischasge Cerilicatie) Rules, 1993

VAISAKHA 24, 1915 (SANA)

Paperslad 208
Hindt and Ecglisih versionsy pubfiehed: o
MohcationiNo. G S R 294K e Garette ol incis
datieditve teMarch, 963, undier sub-sechon
Fhof secion 5Bl hebMescham ShropngAct,
e,

Placedmi fuary. See No: T-4092/95

wsmmammmm

i}y Amecal Fepost ofitee Hooghy Dock

THE MBESTER OF STATE IN THE
MINISTRY OF HUMAMN RESORUCE
DEVE OPRENT [DEFARTREENT OF YORFTH:
AFFARS ANDSPCRTS ANDUWINSTEROF
STATE N THE MINISTRY OF
PARE MNMENT ARY AFFAIRS (SHRG UL
WASNIG: Ovbehialt of She: Venisat Seanyy !
beg ooy ar e Table acopy citte T extiles.
DeveiopmeriordBlegiston)osder. TE5GHnd

et Emglest versiors) publishecicr Noticaton

No 8958 TP linGassiteclirdadaiedite g
Apel, 1955,

Placediml trary, See L T. No. 409453
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Statement correcting reply toU.S.Q @ The Income-tax (Sidh Amendment) Rule,
No.7424.dated 30.4. 1993 1993 published in Notification

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION AND
MINISTER OF STATE INTHE MINISTRY OF
COMMERCE (SHRI KAMAL UDDIN AHMED):
| beg tolay on the Table a statement (Hindi and
English versions) correcting reply given onthe
30th April, 193310 Unstarred Question No. 7424
by Shn Anun Singh Yadav and Kasheam Rana,
MPs. regarding exportof wheat.

[Placed in Library, Seel T No 4095/93]
Cement cess Rules, 1993

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS) ANDMINISTEROF
STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRIMUKUL
WASNIK): On behalf of Shrimati Knshna Sat,

Ibegtolay onthe Table acopy ofthe Cement
Cess Rules, 1993 (Hindi and English versions)
published in Notification No.S.0.264(E) in
Gazetteof india datedthe 23rd April, 1993, under
sub-sechion (4) of section 30 of the Industnes
(Development and Regulalion) Act, 1951.

[Placedin Library, SeeiNo L T4096/93]

1961 Narcotic Drugs and Psychotropic
substances (Authendication of
Documenis) Rues, 1952 etc.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M.V.
CHANDRASHEKHARAMURTHY): Ibegiolay
onthe Table-

(1) A copy each of the following Notilication
(Hndh and English versions) under section 296
of the Income-tax Act, 1961:-

No.5.0.221(E)inGazsiteof india dated
the 31st March, 1993.

(i) The Income-tax (Seventh Amendment)
Rules, 1993 publishedin Notification
No.S.0.240 (E)inGazetie of India dated
the 16th April, 1993.

[Ptacedn Library, SeeNo.L.T 4097/93]

(2) A copy of the Narcotic Drugs and
Psychotropic Substances (Authentication of
Documents) Rule, 1392 (Hindi and English
versions ) publishedn Notification No.G.S.R.90
in Gazette of India dated the 13th Februrary,

" 1993 under section 77 ofthe Narcobic Drugs and

Psychotropic Substances Act, 1985.
[Placedin Library. SeeNo.LT4098/93)

(3) A copy of the conage (Standard Weight
Caopper seventy-five percent and Nackel twenty-
five per cent) Rules. 1993 (Hindi and English
versions) published in Notification
No.G.S.R_289(E)m Gazette of Indkadated the
17th March, 1993, under sub-section (3) of
section 21 of the Coinage Act, 1906.

[PlacedinLibrary SeeNo.LT 4099/33)

{4) Acopy ofthe post office flonthly Account
(Amendment) Rules, 1993 (Hindi and Englsh
versions) pubilised in Notification
No.G.S.R.390(E) in Gazette of india dated the
29 April, 1993, under sub-section (3} of section
150l the Govemnment Savings Bank Act, 1873.

[Placedin Library, Seel T No.4100/93]

(5) A copy each of the iollowing Reports and
Accounts (Hindi and English versions) of the
Regional Rural Banks for the year 1991-92
together with Auditor's Report thereon.

(i) Ranchi ‘Kshetriya Gramin Bank,
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Gapalganj (Bihar)
[Placedin Library, SeeNo.LT 4101/93]

(i) GopalganjKshetriya Gramin Bank,
Gopalganj(Bihar)

[Placedin Library, SeeNo.LT 4102/93]

(i)  Bardhaman Gramin Bank, Burdwan
(WestBengal)

[PlacedinLibrary, SeeNo.LT 4103/93]

(iv) Nadia Gramin Bank, Krishnagar
(West Bengai)

[Placedin Library, SeeNo. LT.4104/93]

(vi HazaribagKshetriya Gramin Bank,
Haznbag (Bihar)

[Placet; in Library, SeeNo.LT.4105/93]

{vi) GomtiGraminBank, Jaunpur(U.P.)

[Placed.m Library, SeeNo. LT.4106/93)

(6) A copy of the Consolidated Report (Hindh

(i) A copy of the Review (Hindi and
Engiish versions) by the Government
onthe working of the Delhi Financial
Corporationforthe year 1991-92.

(8) Statement (Hindi and English versions)
showing reasons for delay inlaying the papers
mentioned at (7) above.

[PlacedinLibrary, SeeNo.LT.4107/33]

(9) Acopy of the Report (Hindi and English
versions) of the Comptroller and Auditor General
of India Union Govemment (No.11 of 1993) for
the year ended the 31st March, 1992 (other
Autonomous Bodies).

[PlacedinLibrary, Seel T.N0.4108/93]

Annual Reportand Annual Review on

the Working of Sports Authority of India,

New Delhifor 1990-91 and Statement for
delayinlaying these papers.

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESORUCE
DEVELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS)ANDMINISTEROF
STATE IN THE MINISTRY OF

and English versions) on the working of the PARLIAMENTARY AFFAIRS (SHRIMUKUL
Regional Rural Banks for the yearendedthe 31st WASNIK): I betto lay on the Table:-
March, 1992.

[Placedin Library, SeeNo.LT 4106/93)

(7)(i) Acopyotthe Annual Report(Hindiand
English versions) of the Delhi Financial
Corporation for the year 1991-92,
alongwith Audited Accounts under
sub-section (3) of section 38 of the
state Financial Corporabion Act, 1951.

(i Acopy of the Audit Report (Hindi and
English versions) ot the Accounts of
the Delhi Financial Corporaton torthe
year 1991-92, under sub-secton (7) of
section 37 of the State Financial
corporation Act, 1951,

(1) (1) Acopyofthe Annual Report (Hindi
and English versions) of the Sports
Authority of indsa. New Delhi, forthe
year 1990-91, alongwith Audited
Accounts.

(i) Statement (Hindi and english
versions) regarding Review by the
Govemment onthe working ofthe
sports Authority of India, New Dethi,
forthe year 1990-91.

(2) Statement (Hindi and English versions)
showing reasons for dealy in laying the papers
mentoned at (1) above.

[PtacedinLibrary. SeeNo.LT 4109/93]
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(3) A copy each of the following statements
(Hindi and English versions) showing action

MAY 14,1993
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takenbythe Govemmentonvarious assurances,
promises nad understandings given by the
Ministers during vanous sessions of Eighth,
Ninthand Tenth Lok Sabha:-

)

)

(3)

(5)

(6)

7)

8)

(10)

(1)

(12)

. [PlacedinLibrary. SeeNo.LT4122/93)

Statement NO.X;(V lli-Eleve Session, 1988
[PlacedinLibrary, SeeNo.LT4110/93) _l
Statement No_XXVII- Thirteenth Session, 1989
[PlacedinLibrary SeeNo.LT 4111/93] _J
StatementNo.XVIil- FirstSession, 1989 |
[PlacedinLibrary SeeNo.LT4112/93]
Statement No.XXI- Second Session, 1990
[PlacedinLibrary, SeeNo.LT 4113/93]
Statement No.XVII - Third Session, 1990
[PlacedinLibrary, SeeNo.LT 4114/93)
StatementNo.XV - Sixth Session, 1990
[Placedin Library, SeeNo.LT 4115/93]

Statement No.XIV - Seventh Session, 1990

[PlacedinLibrary, SeeNo.LT4116/93] —t
StatementNo.Xlll-FirstSession, 1991 ]
{PlacedinLibrary, SeeNo.LT4117/93]
Statement No.X - Second Session, 1991,
[PlacedinLibrary, SeeNo.LT 4118793]
Statement No.VIli- Third Session, 1991
[PlacedinLibrary, SeeNo.LT 4119/93]
Statement No.VI - Fourth Session, 1991.
[PlacedinLibrary, SeeNo.LT 4120/93]
Statement No.lli - Fifth Session, 1991
[PlacedinLibrary, SeeNo.LT 4121/93]

(13) StatementNo. |l - Sixth Session, 1993

Eight Lok Sabha

Ninth Lok Sabha

TenthLok Sabha
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Notificationunder Madhya Pradesh
Irrigation ACt, 1931

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATEINTHEMINISTRY OF
WATER RESOURCES (SHRI P.K.
THUNGON): | bgetolay onthe Table:-

A copy teach of the following Notifications
(Hindi and English versions) issued section 37
ofthe Madhya Pradesh Imigation Act, 1931 read
with clause (c) (iv) of the proclamation dated the
15th December, 1992 issuedbythe Presidentin
relationtothe State of Madhya Pradesh:-

{1) Notification No.CR-9-92-Med.-31(1)
publishedinMadhya Pradesh Gazettedatedthe
istMay. 1993 resciding the Notification No. CR-
9-92-Med- XXXl dated the 1st October, 1992.

(2) Notification No.CR-0-92-Med-31-II
publisedin Madhya Pradesh Gazette dated the
1stMay. 1993 fixingthe rates for supply of water
foralitanks. canals etc. with effect fromthe 1st
October. 1992.

[PlacedinLibrary, SeeNo.LT 4123/93]

Annual Accounts of All Institute of
Medical Sciences, New Delhifor 1990-91
and Statement for delayinlyingthese
prpess

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI PABAN SINGH
GHATOWAR): Ibegtelay onthe Table:-

(1)Acopy ofthe Annual Accounts (Hindiand
English version) of the All india Institute of
Medical Sciences, New Delhi, forthe year 1990-
91.together with Audit Reportthereon, under
section 18 of the AllIndia Institute of Medical
Sciences Act, 1956.

(2) Statement (Hindi and English versions)
showingreasons fordelay inlayingthe papers
mentioned at (1) above.

VAISAKHA 24, 1915 (SAKA)
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[PlacedinLibrary, See No.LT 4124/93]

Annual Reports, Annual Accounts and
Review on the working Regional
Engineering College, Warangal for 1991-
92 and Regional Engineering College,
Tiruchirapallifor 1991-92 etc.

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARISELJA): Ibegtolayon
the Table:-

(1)(1)  Acopy otthe Annual Report(Hindi
and Englishversions) of the Regional
Engineenng College, Warangal, for
theyear1991-92.

(i) A copy of the Annual Accounts
(Hindiand English versions) of the
Regional Engineering College.
Warangal, for the year 1991-92.
togetherwith Audit Reportthereon.

(i) A copy of the Review (Hindi and
English versions) by the
Government onthe working of the
Regional Engineering College,
Warangal. forthe year 1991-92.

[PlacedinLibrary, See No.LT 4125/93]
(2) (1)  Acopy otthe Annual Report (Hindi
and Englishversions) of the Regional
Engineenng College. Tiruchirapalli,
fortheyear1991-92.

(i) A copy of the Annual Accounts
(Hindiand Englishversions) of the
Regional Engineering College.
Tiruchirapally. torthe year 1991-92.
togetherwith Audit Reportthereon.

(W) A copy of the Review (Hindi and
English versions) by the
Government onthe working of the
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[KumariSelja]

Regional. Enginerring College,
Tiruchirapalli, for the year 1991-92.

[Placedin Library, See. No.LT 4126/93] .

(3)0)

(ii)

(iii)

A copy of the Annual Report (Hindi
and English versions)ofthe Regional
Engineering College, Kurukshetra,
forthe year 1991-92.

A copy of the Annual Accounts
(Hindi and English Vesrions) of the
Regional Engineering College,
Kurukshetra, for the year 1991-92,
together with Audit Report thereon.

A copy of the Review (Hindi and
English versions) by the
Govemment onthe workingofthe
Regional Engineering College,
Kurukshetra, for the year 1991-92.

[PlacedinLibrary, SeeNo.LT 4127/93]

@)

(i)

(1)

A copy of the Annual Report (Hindi
and English versions) of the Regional
Engineering College, Hamirpur, for
theyear 1991-92.

A copy of the Annual Accounts
(Hindiand English versions) ofthe
Regional Engineering College,
Hamirpur, for the year 1991-92,
togetherwith Audit Reportthereon.

A copy of the Review (Hindi and
English versions) by the
Government onthe working ofthe
Regional Engineering college,
Hamirpur, forthe year 1991-92.

[PlacedinLibrary, SeeNo.LT 4128/93]

(53 (1)

_ Acopyofthe Annual Report (Hindi
and English versions) of the
Karnataka Regional Engineering

MAY 14,1993

(ii)

(iii)
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College, Surathkal, for the year
1991-2.

A copy of the Annual Accounts
(Hindi and English versions) of the
Karnataka Regional Engineering
College, Surathkal, forthe year 1991-
92, together with Audit Report
thereon.

A copy of the Reveiw (Hindi and
English versions) by the
Govemment onthe working of the
Karnataka Regional Engineering
College, Surakhkal, for the year
1991-92,

(PlacedinLibrary, SeeNo.LT 4129/93)

6) (i)

(i)

(i)

A copy of the annual Report (Hindi
English Versions) of the
Visvesvaraya Regional College of
Engineering, Nagpur, forthe year
1991-92.

A copy of the Annual Accounts
(Hindiand English versions) of the
Visvesvaraya Regional college of
Engineering Nagpur. for the year
1991-92 togetherwith Audit Report
thereon.

A copy of the Review (Hindi and
English versions) by the
Governmentonthe working of the
Visvesvaraya REgional College of
Engineering, Nagpur, forthe year
1991-92.

[Placedin Library, SeeNo.LT.4130/93]

™)

(ii)

Acopy of the Annual Report (Hindi
andEnglishversions) ofthe Banaras
Hindu University, Varanasi, for the
year1991-92.

A copy of the Reveiw (Hindi and
English versions) by the
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Govemment on the working ot the
Banaras Hindu University,
Varanasi, forthe year 1991-92.

(8) Staternent (Hindi and Englishversions)
showang reasons for delay in laying the papers
mentioned at (7) abowe.

[PlacedinLibrary, SeeNo.LT 4231/93]

@)

(i)

(i)

Acopy ofthe Annual Reporto (Hindi
and English verisions) of the
Maulana Azad College of
Technology, Bhopal, for the year
199132

Acopyofthe Annual accounts (Hindi
andEnglshversions)oftheMautana
Azad College of Technology, Bhopal,
forthe year 1991-92 together with
Audit Reportthereon.

A copy of the Review (Hndi and
English versions) by the
Govermnment on the working of the
Maulana Azad College of

Technology, Bhopal, for the year
199182,

[Placedin Library, SeeNo.LT.4132/93]

(1)

(i)

Acopy of the Annual Report (Hindi
and English versions) of the national
Council of Educational Research
and Training, New Delhy, forthe year
199132

Statement (Hmd and English
versions) regarding Review by the
Govemment on the working of the
National Council of Education
Research and Tramng, New Delhi,
forthe year1991-92.

(11) Staternent (Hirwd and English versions
) showng reasons for deday in layang the papers
mentoned at(10) above.

VAISAKHA 24, 1915 (SAKA)
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{PtacedinLibrary, See. No.LT.4133/33)

(12) (i) ~ Acopy of the Annual Report (Hindi

(#)

and English verions) of the Mahila
Samaidwa Society, Ahmedabad, for
the year 1991-92, together with
Audited Accounts,

A copy of the Review (Hindi and
English versions)bythe Government
on the working of the Mahila
Samakdwa Society Ahmedabad, for
theyear1991-92.

(13) Statement (Hinid and English versions)
showing reasons for deday in laying the papers
mentioned at (12) above.

(Placedin Library, See. NO.LT. 4134/93) *

(14

(i)

A copy of the Annual Report (Hindi
and English versions) ol inie Khuda
Bakhash Onental Public Library,
Paina fortheyear 1991-32. alongwein
Audiled Accounts under sechion 21 of
the Khuda Bakhsh Onental Public

Library Act, 1969

A copy of the Review (Hinid and
Bm\m}wmemarm
on the working of the Khuda Bakhsh
onental Public Library. Patna. for the
year 1991-92

(15) Statement (Hindi and English versions)

showing reasons for delay in layng the papers
mentoned at (14) above

(Ptacedn Library. See. No.LT 4135/93)

1357, s,

ASSENTTOBILL

SECRETARY-GENERAL: Sir. llayonthe
Table the Cine-workers Wellare Cess
(Amendment) Ball. 1993 passed by the houses
of Parliament durng the current session and
assentedto since areportwas last made tothe
House on the 24th April, 1993.



